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Surt M. RUTHNASWAMY: My
question did not originally mention
engineering at all. Is there a Naval
College in Bombay? Because last
May a group of Parliamentary Mem-
bers was taken to visit this College
and it was entitled Nava] College.
That is why I put the question: how
are naval cadets and ratings trained
at this so-calleq Nava] College?

Oral Answers

SHrr Y. B. CHAVAN: Then it be-
comes a different question. We have

to answer the question only as it is
here.

Srrr M. RUTHNASWAMY: Is there
a Naval College in Bombay? Is there
an institution which calls itself a
Naval College?

SuHrr Y. B. CHAVAN: There are
ecertain Nava] Training Centres both
at Cochin angd in Bombay. Which
Training Centre he has got in mind, I
do not know.

Surr M. RUTHNASWAMY: We
were introduced to that Naval Col-
lege as a Government institution and
it was called a Naval College. In
that College we found that only some
general technical training was given.
There is no question of naval ratings
or naval cadets being trained. Why
is it called a Naval College?

SHrr Y. B. CHAVAN: There is a
naval training school where  some
technical training is given to some of
the cadets who are selecied for that

type of training. That training
school is in Bombay.

Swmt M. RUTHNASWAMY: So,
there i3 no training of cadets or

ratings for naval work, only training
in genera] technical matters. Is that
the information of the Defence Minis-
ter?

Surr Y. B. CHAVAN: Certainly
there is some training in trades, etc.
It ig necessary to have some skilled
workers and to train some skilled
workers we have an establishment
there. We select students ang cadets
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irom different parts after holding
some preliminary examination and

those who are selected are given some
training.

Serr M. RUTHNASWAMY: Is
there some Naval College in Bombay
where naval training is given to
cadets and ratings from any part of
India? Is there a nava] institution?

SHRI Y. B. CHAVAN: I have al-
ready saig that ratings are given
training, but the school that you have
in mind is certainly one which gives
training in different trades and skills,

ete. Of course, ratings are given
training.

Surr J. H. JOSHI: May I know, Sir,
whether this Naval College is the
Naval Tata College?

Surr Y. B. CHAVAN: It is a novel
question.

INDIANS IN BURMA

*170. Surr D. THENGARI: Will
the Minister of EXTERNAL ArFAIRS be
pleaseqd to state:

(a) whether it is a fact that an
Indian delegation is likely to  visit
Rangoon in the near future to discuss
problems relating to Indian nationals
following the Burmese Government's
policy of nationalisation; anq

(by if so,
thereof?

what are the details

Tae DEPUTY MINISTER 1IN THE
MINISTRY or EXTERNAL AFFAIRS
(Surr DineEsH SINGH): (a) A dele-
gation of Indian officials visited
Rangoon from 10th to 14th August,
1965.

(b) This was in continuation of dis-
cussions that had been going between
the Burmese and Indian Governments.
The delegation helq discussions with
Burmese officials on the problem of
the assets of Indian nationals in
Burma.
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Surr D. THENGARI: What are the
details of the discussions held so far?

Surr DINESH SINGH: It is rather

too early to give the results. The
discussions are still going on.
s} famagrTe AaTeTast drfem ¢
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st SFE AW aqr fedt
fafrezx aga aqmad fe aw & o
dtr fggra™ =i IR agr F R0
¥ sy AT sar w7 fear 91 91 98
T SAr fede ar g Wi Sad
qafas gaTdy MaAdz FATA WY !

st feqm fag : T Far #
QA TET F qHAT, AfHT F9 ATVT q87
I H W@ F A ggy & whuwax
AW & FIY FTTT 4F ¥ qN9F o
far &1 @t 9I¥ & ST FAT JEO
3EF I g =99 WrE |

to Questions

Sert RAMGOPAL GUPTA: Has
the Government made any account of
the assets which have been left be-
hind by Indians who have left
Burma?

Surr DINESH SINGH: We do not
have an accurate assessment of the
assetg left behind in Burma. Some
of the people have cared to inform
us of the assets, according o0 their
estimates, they have left behind, but
I would not say it is a complete
assessment.

Sert C. D. PANDE: Last year, I
remember clearly, in this House Sar-
dar Swaran Singh told ys that efforts
were being made to get compensation
for all the property, all the assets
and deposits left there. He algo told
us that the nationals of other coun-
trieg were treated in a similar man-
ner—and, therefore, we had no case
whatsoever. May I know whether al]
nationals, other than Indian, are being
treated in the same way, whether
otherg have lost their property in the
same manner and whether any com-
pensation has been paid to hationals
of other countries or whether we
have heen singled out by the Bur-
mese Government for this type of
treatment?

Surr DINESH SINGH: There jg no
discrimination against us.
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Surr C. D. PANDE: What does it
mean?

Mr. CHAIRMAN: It means what
it says—there is no discrimination
against Indians.

Surr S. S. MARISWAMY: At the
same time, will the Government 'of
India take necessary action to see that
such of those refugees who come
here are treateq well here and are
given adequate compensation to lead
a life decently?

Surr DINESH SINGH: I had placed
on the Table of the House in the last
Session a statement aboui the asgist-
ance we are giving to those people
who are coming from Burma.

*171. [Transferred to the 1lst Sep-
tember, 1965.]

WTE-SRFT TRAIT

*172. oft TAFAR HETEET
FaT {3 for-a1d HAr 98 q@TH FY FA
w5 -

(%) sNewT{ 2F avE sy
¥ e § arg-AEd aRa &
Faffaa FA T 59 % T wfa g
§; WK

(@) =@ au=ly & O F9 9%
Fraifag g &7 FNEATE 7

+{Inpo-CEYLON AGREEMENT

#*172. Surr R. K. BEHUWALKA:
Will the Minister of EXTERNAL
Arrairs be pleased lo stale:

(a)” what progress has so far been
made in the implementation of the
Indo-Ceylon Agreement regarding the
Indiang living in Ceylon; and

(b) by when the Agreement is likely
to be implemented in full?]
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Fqfore 1 waem W IqEAY (A
ferm tag) : (%) = fF 3w FT
¥ omEen ¢, uh Hawa afafy @y
F fan A T FATH PRarfeaa F37
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W@ A st & gistay
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qqFq  |iRTT 7 ST 7, 1965 ¥
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% T W &1 i e
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dafg w9 F gaETdl 97 faeare &
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gewfas  Arfeq faarax, 1965 ¥
arir fF&r S
(@) W &AT A 30 HAIER,

1979 TF T qE 9GS
arfgy |

t[Tue DEPUTY MINISTER IN THE
MINISTRY or EXTERNAL AFFAIRS
(SHRT DINESH SINGH): (a) As pro-
vided in the Ag,eement officials of
the Governments of India and Ceylon
met in December 1964, to set up a
Joint Committee and formulate a pro-
cedure for implementing the Pact.
The Joint Committee was set up n
June 1965 and has been meeting once
in a fortnight from 1st July, 1965.
Questions connected with calling of
applicationg for Ceylonese or Indian
Citizenship and transfer of assets by
Indian repatriatey have been consi-
dered in detail. Ii is expecteg that
public notices inviting applications
for Ceylonese or Indian citizenship
will be issued in September 1965.

(b) The Agreement has to be im-
plemented in full by 30th October,
1979.]1

+[ ] English translation.



